CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH, ALIAHABAD,

Allahabad, this the 5th day of February, 2004.

QUORJM : HON. MR. JUSTICE S.R. SINGH, V.C.
HON. MR. D. R, TIWARI, A.M.

CCP No. O7 of 2003 in O.A. No.45 of 2001
Budhi Ballabh Semwal S$/0 Sri Kameshwar Prasad R/O Vill.Dewari
Talli, Post Bameda Chamma, District Tehri Garhwal(Uttaranchal)
sessesaese «ves.Bpplicant.
Counse 1 for applicant : Sri S.C. Mandhyan.
WBrsus

l. Sri R.C. Bist, Superintendent, Post Office, Nai Tehri

Garhwal (Uttaranchal),
2. S ri Raghubir Singh Khati, Dak Nirikshak, Post Office

(Central) Tehri Garhlwalee.eso. «s e s R®spondents,
Counsel for respondents : Sri R.C. Joshi.

Q_RD E R (ORAL)

BY HON, MR. JUSTICE S.R. SINGH, V.C.

D

Sri S.C. Mandhyan, learned counsel for applicant has
sent illness slip. Sri R.C. Joshi, learred counsel for ‘
respondents has filed affidavit of Sri R.C. Nist, Senior
Superintendent of Post Offices, Nai Tehri Gartwal (Uttaranchs
stating therein that in compliance of the order passed by the
Tribunal, the applicant has been appointed as Gramin Dak Sewg
A copy of the order dated 29.11.2003 has been anrexed with
the said affidavit.

2. In that view of the matter, the contempt proceeding
is dropped and the notices standz/"discharged.
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